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ECREISE
[7d qe 3=q (FRi)]

Az, 10 5, 2026
(= stfarfRas w gt St Y At it gy 9 T F 987 )

FT.3M. 2975(37).— T (Ferrer) srfarfa=ra, 1989 (24/89) (B To+ aTe I ATARIT Fgl 147
g) T g 20T FT IT-LTT (1) FTT T& ATRAT % Tgd, o5 TLR = a7d F HqE g o A& o qrasfi=ah
32T F foru, qfey, ST w@fery fEawor agt dermr s § R war g, e Yo afRasEr & Ao &
T sraed= g, SrAiq, iR TsF & @il et # "gat e RASH & qgq giasT-HemardT=y qeg areq
T FEA1EY UE(KPXR)- AT9T(TAP) T29 T & s KM 470/35-471/1 9% AT (T A foier) e
211 =7 fAmTon", =9 g Ut i #7 ATeRregr e 1 TIaT A T 2

I O H Baag #r2 off =xfh, Afag=eT & a9 § wwree i arig 7 (30) o e i ety

& e, I ATAHTw T grer 209 T ITART (1) F e J= o forg Ut qiH 3 oieiq 9% arafy 37
AT

4191 GI/2026 (1)
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T SATTRY, TeH ITTARTET 7ia S Srfemrgor  forw @eqw STy (F7T) TgEH s, @ial ot
gaT e AN % dgd giasT-aemariedd g7 d12q 9% Fredray Ue(KPXR)- aTdT(TAP) ®e=T & =
KM 470/35-471/1 9% ST.30.ET (T Ara< F5ieT) €=am 211 % 101 & daer § foffed €9 § e Teqd f

SITOfY T URr sty & smee fRatia fram Sroe sie g arfdersy, smaferat v =1 ag sk =
o 21 AT oY et farfer saemmett o wreas &, qHaTs 7 a6 T, Sl UH S| o & TET AT a9
AT AT ST, ATS HIE T, FA 3 THT, STAT o TeqT ATTARTLT AT THE AT T T AT TEA R
T AT

I ATATTH F 209 FT IT-&TT(2) F FAT TAW ITIAFRTIT GIT T AT A7 s off siaer v
TR ATHT STOAT| 26 ATITAAT F SaTd o ATt A T TS0 37 e Fawor 3uersy € i =%
ITF GTXT TEAH ATTEHTLT o STLTh RIATAT | IART (H707 3T ST Joha T 2

LGl
ooy Yerer TRATSHAT SrATq SR Tsd & @ial orel | “gat U RdTe % agd giagT-aemaried ge1
AT U FT2TEY U (KPXR)-ATaT(TAP) T29MT o s KM 470/35-471/1 9% <. 30. 4T (T = o)
AT 211 FT 9T % forT S<=rst & a7 AT o7 Sea=Telt & Afemrted sl ST arett | & ierg
EEREEGEPER R E PR

TSt &7 99T -=aT EREPESY
A st
TRESHET &7 AT A H1-211 71 F[tor
S T AT:-gaET, TN F7 70:- &t TS, TgHiaar<:- grat
I | gfwRRe
| trmam | T | amarfe | | s | 0T |
. He (TFE) | T
§ | (@
TTLTLITH g 1q Hg
1 TefEgTETe | 554 AT 2 0.298 | 0.168 R ﬁmmwgﬁﬁqg&
Fead AT @S,
TfEgTETe | 424 GREEIE 1.22 0.134 TR Freror-&dT Yo
TEETEe | 555 LEET 0.32 0.055 LREARA] LIEEIRET
4 TefEgTETe | 556 =T 5.67 0.718 qEERT Teferg
=T, T ITEHTHT 3G
5 TefFEgTETe | 580 | =g HEAr.139 1.5 0.489 R ERIERE LTS
THTSHITHT HaTEh
e ¥t e, wfor
TS ST, AT
THALT, SHT TaTIwTT
6 TfFETETe | 581 | WgTEEAT.140 | 1.71 0.498 R I fe=fig T,
YT T T TATEg
Ty, o e




[T &% 3(ii)]

HILT =T TSI AT

FTT, Frar ghi=es
forar =t A1 "o fEE

Farery, e sramaT

SUERCHESRIEREEINIES

582

0.21

0.12

584

24

0.175

594

0.72

0.002

10 | "fETEE

648

12.7

0.403

11 GRAEERLICE

649

1.715

0.041

12 | TfEyEE

650

9.59

0.313

13 | "fEgyEE

306

5.66

0.044

14 | FfETER

208

0.815

0.027

15 | "fEgyEs

200

6.15

1.461

16 | _REyEE

195

FASTAA =T 3

0.24

0.129

17 |  aefegyeETs

193

T AT

0.43

0.172

18 | wf¥gyETs

194

FASTAA =T 3

0.06

0.032
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19

192 gfaa

0.675

0.021

20

191 gfaa

0.25

0.059

21

190 =TT GEAT.48

0.745

0.13

22

138
ST =T 1

1.325

0.127

AT FH HIg|T foar
T ATH 958 SaTdr1, AT
Hrgdt foar =1 am fafee

faer amat, g
FaTat qfd F7 9 fatu

faerdt amat st

UIERIEE T

23

139 BEED

0.37

0.168

EIESIGET

24

187 T GEAT.46

0.92

0.308

FeATer =g A= T v
qTH ATHATT ATHAT,
EIGREEIRERIERESUIE]

25

140 TEHT GE&AT.12

0.2325

0.114

HS[THT T, H&Te
Tgstra &g foar &1 9
THTEF qigotid fHg
SUEECHEK]

LIEKMEEPEIE

TOTAL

5.908

[T, . Hrwa/H s /smeuad /= eua/2025/=eE T et 211/207]

H2% e, g sfsar(@eir -1)
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MINISTRY OF RAILWAYS
[East Coast Railway(Construction)]
NOTIFICATION
Bhubaneswar, the 10th June, 2026
Notice under Section 20A of the Railways Act-,1989

S.0. 2975(E).— In exercise of powers conferred by sub-section (1) of section 20A of the
Railways(Amendment)Act,1989(24/89) (hereinafter referred as the said Act.), the Central Government, after being
satisfied that for the public purpose, the Land, brief description of which is given in the schedule annexed here to is
required for the execution of Special Railway Project, namely, “Construction of Road Over Bridge in lieu of closing of
manned L.CNO-211 at KM 470/35-471/1 between Stations Kaipadar Rd.(KPXR)-Tapang(TAP) on Howrah
Visakhapatnam main line under Khurda Road Division.” in Khurda district in the state of Odisha, hereby declares its
intention to acquire such land.

Any person interested in the said land may within a period of (30) thirty days from the date of publication of
the notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under
sub-section(1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Competent Authority for Land Acquisition
(CALA) & Tahasildar, Khurda for Construction of ROB in lieu of closing of manned of LC NO-211 at KM 470/35-
471/1 between Stations Kaipadar Rd.(KPXR)-Tapang(TAP) on Howrah Visakhapatnam main line under Khurda Rd.
Division in writing, and shall set out grounds thereof and competent authority shall give the objector an opportunity of
being heard, either in person or through a legal practitioner, and may, after hearing all such objections and after making
such further inquiry, if any, as the competent authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final. The
land plans and other details of the land covered under this notification are available and can be inspected by the interested
person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of land (Annexure-I) attached here with to be acquired with or without structures, for Special
Railway Project, namely “Construction of ROB in lieu of closing of manned of L.C.NO.211 at KM 470/35-471/1
between Stations Kaipadar Rd.(KPXR)-Tapang(TAP) on Howrah Visakhapatnam main line under Khurda Rd.
Division” in Khurda district in the state of Odisha.

Name of District:-Khurda Annexure-I

LAND SCHEDULE
Name of the Project:- Construction of ROB-211
Name of the District:-Khurda, Name of the Division:- Khurda Rd., Name of the Tahasil:- Khurda

Total Required | Type
SL. Name of Mouza Plot | Classification af'ea Area in of Name of the Land owner
No. No. of Land in

Acres Acres Land

Radhashyam Narendrajit
Singh S/o Loknath Hari
Chandan Caste:Khandayat,
Vill-Nijagaon

2 | NARASINHAPRASAD | 424 Nayanajori 1.22 0.134 Govt. South Eastern Railway
3 | NARASINHAPRASAD | 555 Road 0.32 0.055 Govt. Public
4 | NARASINHAPRASAD | 556 Gochara 5.67 0.718 Govt. Rakhita
Dr. Prasanna Patasani
Ucha Bidyalaya Narasinha
Prasada :Marfata
Sampadaka

1 | NARASINHAPRASAD | 554 Bagayata 2 0.298 0.168 Pvt.

5 | NARASINHAPRASAD | 580 | Chaka No.139 1.5 0.489 Pvt.
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NARASINHAPRASAD

581

Chaka No.140

1.71

0.498

Pvt.

Chittaranjan Paikaray,
Ashit Ranjan Paikaray,
Manorama Samantaray,
Uma Padathikaray S/o

Divyasingh Paikaray,
Kismat Athana, Basant

Manjari Paikaray W/o

Satyasingh Paikaray, Biren
Kumar Paikaray, Babita
Harichandan C/o:
Satyasingh Paikaray,
Kismat Athana
Caste:Khandayat
Vill:Nijagaon

NARASINHAPRASAD

582

Road

0.21

0.12

Govt.

Public

NARASINHAPRASAD

584

Patita

24

0.175

Pvt.

Shri Jaganatha
Mahaprabhu Bije Puri
Marfat-Government
Shrimandira Parichalana
Committee Puri.

NARASINHAPRASAD

594

Patita

0.72

0.002

Pvt.

Shri Jaganatha
Mahaprabhu Bije Puri
Marfat-Government
Shrimandira Parichalana
Committee Puri.

10

NARASINHAPRASAD

648

Nayanajori

12.7

0.403

Govt.

South Eastern Railway

11

NARASINHAPRASAD

649

Railway

1.715

0.041

Govt.

South Eastern Railway

12

NARASINHAPRASAD

650

Nayanajori

9.59

0.313

Govt.

South Eastern Railway

13

NARASINHAPRASAD

306

Patita

5.66

0.044

Pvt.

Shri Jaganatha
Mahaprabhu Bije Puri
Marfat-Government
Shrimandira Parichalana
Committee Puri.

14

NARASINHAPRASAD

208

Road

0.815

0.027

Govt.

Public

15

NARASINHAPRASAD

200

Patita

6.15

1.461

Govt.

Abada Jogya Anabadi

16

NARASINHAPRASAD

195

Sarada
Anajalasechita
3

0.24

0.129

Pvt.

Dilip Kumar Narendrajit
Singh, Pradeep Kumar
Narendrajit Singh, Philip
Kumar Narendrajit Singh,
Sandeep Kumar
Narendrajit Singh,
Sanjukta Pradhan,
Manjubala Narendrajit
Singh C/o Prabhakara
Narendrajit Singh
Caste:Khandayata
Vill:Narasinhaprasada

17

NARASINHAPRASAD

193

Pathara
Chatanna

0.43

0.172

Pvt.

Shri Jaganatha
Mahaprabhu Bije Puri
Marfat-Government
Shrimandira Parichalana
Committee Puri.

18

NARASINHAPRASAD

194

Sarada
Anajalasechita
3

0.06

0.032

Pvt.

Dilip Kumar Narendrajit
Singh, Pradeep Kumar
Narendrajit Singh, Philip
Kumar Narendrajit Singh,
Sandeep Kumar
Narendrajit Singh,
Sanjukta Pradhan,
Manjubala Narendrajit
Singh C/o Prabhakara
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Narendrajit Singh
Caste:Khandayata
Vill:Narasinhaprasada
Mrutyunjaya Chhotaray
S/o0 Umesa Chandra

19 | NARASINHAPRASAD | 192 Patita 0.675 0.021 Pvt. Harichandan
Caste:Khandayata
Vill:Nijagaon
Mrutyunjaya Chhotaray
S/o0 Umesa Chandra

20 | NARASINHAPRASAD | 191 Patita 0.25 0.059 Pvt. Harichandan
Caste:Khandayata
Vill:Nijagaon
Nikunja Bihari Sri
Chandan S/o Brajadhara
21 | NARASINHAPRASAD | 190 | ChakaNo.48 | 0.745 0.13 Pvt. Sri Chandan
Caste:Khandayata
Vill:Nijagaon
Akshay Kumar Mohanty
S/o Baikuntha Bebarta,
Sudhanshu Mohanty S/o
Bipin Bihari Bebarta,
Manorama Bebarta W/o
Bipin Bihari Bebarta
Caste:Karan
Vill:Ramchandi
23 | NARASINHAPRASAD | 139 Road 0.37 0.168 Govt. Public
Kailash Chandra
Samantray S/o Loknath
24 | NARASINHAPRASAD | 187 | Chaka No.46 0.92 0.308 Pvt. Samantray
Caste:Khandayat
Vill:Nijagaon
Dilip Kumar Narendrajit
Singh, Pradeep Kumar
Narendrajit Singh, Philip
Kumar Narendrajit Singh,
Sandeep Kumar
Narendrajit Singh,
Sanjukta Pradhan,
Manjubala Narendrajit
Singh C/o Prabhakara
Narendrajit Singh
Caste:Khandayata
Vill:Narasinhaprasada

Sarada
22 | NARASINHAPRASAD | 138 | Anajalasechita | 1.325 0.127 Pvt.
1

25 | NARASINHAPRASAD | 140 | ChakaNo.12 | 0.2325 0.114 Pvt.

TOTAL 5.908

[F. No. CAO/CON/RSP/2025ROB No.211/20A/]
MAHENDER PITTALA, Chief Engineer (Con-III)
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